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FORM A
PUBLIC ANN NT
[Under Regulation & of the Insolvency and Bankrupicy Board of India
(Insolvency Resolution Process for Corporale Persons) Regulations, 2016]
FOR THE ATTENTION OF CREDITORS OF
[ESS DEE ALUMINIUM LIMITED]

5. No. Rtlwant Particulars
1 Name of Corporata Debtor | E55 DEE ALUMINIUM

| LIMITED
‘Date of mmrpnraﬂnn of |
corporate dablor Fabmaw 10, 2004 -
Authority under which cor mrpoma Registrar oqun’pames {Kr.'likam‘,l
debu:rmmpcme&ra@mmd under the Companies Act, 1956

Corporate identity num
limited liability ldennrlcatmn L27203WB2004PLC170841

number of corporate deblor

B [#) L

5 | Address ol the registered office| Registered Office: 1, Sagore Dutta
and principal office {if any) of the. Ghat Road, Kamarhati, Kolkata,
corporate deblor WB-T700058
| Regional Ofiice: ESS DEE
|House, Akurli Road. Kandivali

| East, Mumbal - 400001
& |Imsolancy commencement date |
| respect of corporate Dabtor | 217 18, 2018) -
7 | Estimated date of ciosure of | 180 days from the commencement of
insolvency resolution process | resoluionprocessi.e. Dec 15, 2018
8 |Nama and regisiration number of | Rajendra Karanmal Bhuta

the insolvency professional acting Regno.: IBBI/IPA-001/1P-
as intenm resolution professional | PO0141/2017-18/10305

9 Mdrm ‘and e-mall of the 1207 Yogl Paradise, Yool Nagar,
|intarim resolution professional, Bosivali (W) Mumbai 400092,
as registered with the Board rkbhuta@gmail.com

10 |Address and e-mail to be used 303 Raghuveer Tower,

{for comespondence with the Chamunda Circle, Borivali (W)
|ntaru'nrﬂsu1uhm1|rufessma Mumbai 400092. Email:

1" | Lastdate for submission of claims 12t Oclnbmr 21)13

12 | Classesof creditors, d any, under|
clause (b) of sub-section (64) of
isaction 21. ascenained by the Hethaouaatin
interim resolution professional

T ovakaicnas Mesid © o

s identified to act
asAuthonised Representative of | Mot Applicable
|creditors in & class (Three
mmmraamdass} !

14 {a] Ralevant Forms and Weblink:http./fwww.ibbi.gov.in/do
((b) Details of authorized wnloadform htm| &
.repreaentntlmu are available www.insolvency.co.in Physical
jat: | Address: as specified in point10

Notice is harqw gwen that the National Company Law Tribunal has ordered
the commencement of a corporate insolvency resolution process of the [Ess
Dees Aluminium Ltd. on June 18, 2018.

“IRP had issued public Announcament in Form Ain the said matteron 21st June,
2018 accordingly; the kast day for the submission of the ciaim was on 4th July,
2018 However, on application by the Corporate Debtor, the Hon'ble NCLT had
stayed tha CIRP vide its order dated 27" June, 2018 and stay continued till 41h
Oclober, 2018. Due o stay of the CIRP the period for submission of daim from 27"
June, 2018 1o 4" July, 2018 was et To recoup tha lost parod for submission of
claims the IRP is hereby providing an opportunity 1o fhe creditors of ESS DEE
Adurminium Ltd to subrmat thedr ciaim by the end of 12th October, 2018,

The creditors of [Ess Dee Aluminium Ltd ], are hereby called upon to submit
their claims with proof on or before [12" Oclober, 2018] to the interim
resolution professional al the address mantloned against entry No. 10.

The financial credilors shall submit their claims with proofl by elecironic
means only, All other creditors may submit the claims with proof in person, by
postor by electronic means.

A financial creditor belonging to a class as listed against the entry No. 12,
shall indicate its choice of authorsed representative from among the thres
insolvency professionals lisied against entry No.13 to act as authorised
reprasentative of the class [Not Applicable] in Form CA.

Subimission of false or misieading proofs of claim shall atiract penalties.
Mote: The Creditors who have already filed the claims need not submit
the claims again.

Name and Signatura of Interim Resolution Professional;

Rajendra Karanmal Bhuta

RegNo. IBBUIPA-001/IP-PO0141/2017-18/10305

Date and Place: 5" October, 2018, Mumbai
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